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Electricity generated by atomic power plants 
was sold to State Electricity Board. at rates 
varying from 40.31 to 45.37 paise per unit 
on 1.1.1988. 

(c) and (d). Both hyde) and thermal 
proje.;ts are being taken up in the Central 
Sector, Power from Ccntral Sector projects 
is supplied in bulk to tbe State Electncity 
Boards at mutually agreed rates, 

[T,anslationl 

Supply of under welgbt cylinders io 
Roorkee Deoband and Hard"ar 

I03tQ, SHRI RAtvt SINGH: Will the 
MINISTER OF PETROLEU\i AND 
NATUR~L GAS be pleased to state: 

(a) whether gas conc;umers have conti-
nously been lodging complaints against gas 
agenCle'i in Roorkee, Deoband and Hardwar 
regarding lec;'I qUlntlty of gas in tbe 
cvlinders; 

(b) wb~lber less'!r q.Jdntlly of gas bas 
be.:n found ID cylinders dunng tbelr cb:cklOg 
10 Roorkee; 

(c) if so, tlle a.:tlon taken thereon; 

(d) whether complaints in this regard 
have been lodged against some gas agencies 
in Hardwar; and 

(e) If so, the outcome ()f the inquines 
concluded into the matter ? 

THE DEPUTY MINtS fER l~ THe 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (SHRt RAFIQUE 
ALAM) : (a) No, Sir; 

(b) and (c). Some cylinder were reported 
to be undcr-wciaht on checking. Two 
employees of MIs. Roorkee Gas Service 
were taken into custody and subsequently 
released. on bail; 

(d) No, Sir; 

(e) Docs Dot arire in view of (d) abovo. 

[English] 

Spuriaas LPG RegDlotors 

*10320. SHRIMATI PRABHAWATl 
GUPTA: Will . the Minister of PETRO-
LEUM AND NATURAL GAS be pleased 
to state: 

(a) whether it is a fact that spurious 
LPG regulators are being sold In the market; 

(b) if so, the steps taken by the Govern-
ment to check the sale of luch regulators; 

Cc) the number of persons arrested and 
prosecuted in this regard; and 

(d) the steps taken by Government to 
W.Hn people against using spurious regula-
tors? 

THE DEPUTY MINISTER IN THB 
MI~I'jTRY OF PETROLEUM AND NATU-
RAL GAS (SHRI RAFJQUE ALAM): (a) 
The possibility of spurious LPG regulators 
beIng sold in the market by some unscru-
pulous elements cannot be ruled out; 

(b) It is obligatory for all manufacturers 
of LPG regulators to obtain prior approval 
from the Cbief Controller of ExplosiveS; 

(c) The details of any persona arrested 
and prosecuted in this regard are Dot main-
tained by the oil industry; 

(d) The consumers are advised by tho 
oil companies to make use of company-loan-
ed regulators only. 

Mopower iD Coal lDdia U.ired 

10321. SHRI BALASAHBB VIKHB 
PATIL: Will the Minister of ENERGY tao 
pleased to state : 

(a) whether there is surplus maDpower 
in the Coal India Limited; and 

(b) if so, the details thereof aDd the 
estimated cost of the surplus manpower poe 
dq? 




